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DisciBsions on matters of Urgent Public Importance under

Rule 193

2

9

9

10

10

11

11

Members *■ .. •

(1)  Oath or affirmatioQ 

(ii) Resignation 

(Hi) Leave granted

Motions -

(i) McCioiu

(ii) Motions for modification of Statutory Rules and

Regulations.

(iii) Motions under Rule 388.

12

12

12

13 

U

14

(I)



Si. No.  Subject

11.  Obituary References 15

12.  Papers laid on the Table 15

13.  PetitioDS 15

14. Questions of Privilege 15

15.  Questions u

16.  Resolutions -

(i) Statutory Resolutions

(ii) Private Members’ Resolutions 17

17.  Statements by Ministers 1?

18.  Statements under Direction 115 19

19.  Personal Explanations under Rule 357 20

20.  Matters under Rule 377
21

2L Announcement by Speaks. 21

(ii)



.rSUME’ OF WORK DONE BY LOK SABHA DURING 
]1!E FIFTH SESSION OF FOURTH LOK SABHA

PERIOD OF SESSION

f of sjitiiig hours

22nd July to 30th August, 1968 

28

184 hours and 21 minutes.

ADJOURNMENT MOTIONS

rrv'-ivfj

!  wift)-. :Iu   o u ts id e   th e   H o u s e

'r  rh e   H o u s e

in \ !(■ w  the 

nirni 'Mv')tion on 

n  subtf .' t  a d m itt e d

C(1  jn .i  d is c u s s e d

66

44

22

21

Subject
Name

of

Member

Date

when

Admitted

Date

when

Discussed

Decision of 

the 

House

irf the Government of  Shri Piloo 

F«eign Policy as  Mody

 ̂tiom the Soviet 

••gfeeing to supply 

•eluding lethal weapons

22.7,68 22.7.68  Negatived



3.  BILLS

A.  GOVERNMENT HLLS

(1) Introduced :

(1)  The Gold (Canol) BUI, 1968.

(2)  The Judgei (ln<iiiiiy) Bill. 1968.

(3)  The Indian Pateixs and Designs (Amendment) Bill,  1968.

(4)  TheEnemy Property Bill, 1968.

(5)  The Inter-Stiite Water Disputes (Amendment) Bill, 1968.

(6)  The Army,  Force and Naval Law (Amendment) Bill. 1968.

(7)  The Appropriation (Railways) No. 3 Bill, 1968.

(8)  The Appropriation (Railways) No. 4 Bill, 1968.

(9) The Bihar A[̂ priatlon Bill, 1968.

(10) The Appropriation (No.3) Bill, 1968.

(11) The Appropriation (No. 4) Bill, 1968.

(12)  The Criminal and Election Laws Amendment Bill, 1968.

(13) The Uttar Pradeh Appropriation (No.3) Bill. 1968).

(14)  The Punjab State Legislature (Delegation of Powers) Bill, 196ii.

(15)  The Madras State (Alteration of Name) Bill, 1968.

Sabba
(ii) Bills passed by Rajya/and laid on the Table :

(1) The Central Industrial Security Force Bill, 1968.

(2) The Special Marriage (Amendmeit) Bill, 1968.

(3)  The Public Premises (Eviction of Unauthorised Occupants) Amd

Bill, 1968.

(4) The Advocates (Amendment) BUI, 1968.

(5)  The University Grants Commislon (Amendment) Bill, 1968.

(6) The Indian Registration (Amencbnent) Bill, 1968.

(7)  The Bihar State L̂islature (Del̂ation of Powers) BUI, 196*-

(iil) Referred to Joint Committee :»

(1)  The Union Territories (Separation of Judicial and Executive

BUI, 1968.

(2)  The Gold (Control) BUI, 1968.

(3)  The Patents Bill, 1967.

(4)  The Insurance (Amendment) BUI, 1968.

(5)  The Criminal and Election Laws (Amendment) Bill,  196?-

(iv) Joint Committee  - Motion for concurrence adopted :

The Foreign Marriage Bill, 1963.
1 1968



(«

#)

The Scheduled Castes and Scheduled Tribes Orders (Amendment) Bill,

1967 - Time extended upto ttit first day of the Second Week of the 

Budget Session (1969).

The Contract Ubour (Regulation and Abolition) Bill. 1967 - Time 

 ̂ extended upto the first day of the next Session.

The Government (Liability in Tort) Bill, 1967 - Time extended upto 

the last day of the next Session.

The Lokpal and Lokayuktas Bill, 1968 - Time extended upto the first 

day of the next Session.

The Monopolies and Restrictive Trade Practices Bill, 1967 - Time 

furAer extended upto the first day of the second week of the 66th 

(November-December, 1968) Session of the Rajya Sabha - Motion 

adopted by Rajya Sabha.

The Gold (Control) Bill, 1968 - Time extended upto the 13th August,

1968.

The Motor Vdiicles (Amendment) Bill, 1965 - Time extended upto 

the 30th November, 1968 - Motion adopted by Rajya Sabha.

pt of Joint Committee presented :

The Gold (Control) Bill, 1968. 

jg Committees - Appointment of Members :

(1)  Shri Kota Punniah (from Rajya Sabha) appointed to the Joint Conmiittee 

on Scheduled Castes and Scheduled Tribes Orders (Amendment) Bill,

1968, vice Shri D. Sanjlvayya resigned.

0)  (i) Shri Ram Niwas Mirdha (from Rajya Sabha) appointed to the Joint
Committee on Lokpal and Lokayuktas Bill, 1968, vice Shri 

Harish Chandra Madiur died. ^

(ii) Shri Ganeshi Lai Chaudhary (from Rajya Sabha) a'ppointed to the 

Joint Conmiinee on Lokpal and Lokayuktas Bill, 1968,  vice 

Shri Awadeshwar ftasad Sinha resigned.

(i) Shri Ghakrapani Shukla (from Rajya Sabha) appointed to ̂ e Joint 

Cominittee on Government (Liability in Tort) Bill, 1968, vlceo 

Sardar Raĝabir Singh Panjhazari resigned.

(ii) Shri Baij Nâ Kureel  appointed to the Joint Committee on 

Governmedt (Liability in Tort) Bill, 1968, vice Shri Mali 

Mariyappa died.

êd

The Requisitioning and Acquisition of Immovable Property (Amendment) Bill, 1968. 

The Border Security Foice Bill, 1968.

• Extension of time for the presenutlon of Reports :



(3)  The Rice-MUUng IndiBtiy (Regulation) Amendment Mil, 1968,

as passed by Rajya Sabha.

(4)  The Andira Pradedi and Mysore (Transfer of Territoiy) Bill, isj

*(5)  The Gold (Control) Bill, 1968, as reported by Joint Committ̂

(6) The Enemy Property Bill, 1968.

(7) The Inter-State Water Disputes (AmendmeK) Bill, 1968.

(8)  The Press and Registration of Books (Amendment) Bill, 1968,

as passed by Rajya Sabha.

(9)  The Banking Laws (Amendment) BUI. 1968,..as reported by Seig

Committee.

(10)  The Public Premises (Eviction of Unauthorised OccDpants) Amei|

Bill, 1968, as passed by Rajya Sabha.

(11)  The Advocates (Amendment) Bill, 1968 as passed by Rajya SaMn.

1̂2) The Indian Patents and Designs (Amendment) Bill, 1968.

(13)  Thejudges(lnqul̂) BQl, 1968.

(14) The Appropriation (Railways) No. 3 Bill, 1968.

(15) The Ap{soptiation (Railways) No. 4 Bill, 1968;

(16) The Bihar Appropriation Bill, 1968.

(17) The Appropriation No. 3 Bill, 1968,

(18) The Appropriation (No.4) BIU, 1968.

(19) The Uttar Pradesh Appropriation (No.3) Bill, 1968.

(20)  The Bihar State Leglslatwe (Delegation of Powers) Bill, 196il,

as passed by Rajya Sabha.

(21)  The Punjab State Legislature (Del̂ation of Powers) Bill, 1968.

(Ix) Bills passed by Houses of Parliament and assented to by the President -

Tablet

(1) The Appn>pilation(No.2) BIU, 1968.

(2) The Finance Bill, 1968.

(3) The Ultar Pradesh Appropriation (No.2) Bill, 1968̂.

(4) The West Bengal Appropriation (No.2) BUI, 1̂ 8.

(5) The Estate Duty (Amendment) Bill, 1968.

(6)  The Delhi Municipal Corporation (Amendment) Bill, 1%8.

(7)  The Jammu and Kashmir Representation of the People (Suppl*®*

1968.

(8)  The Displaced Persons (Compensation and Rehabilitation) AH)<*

1968.

(9)  The Public Provident Fund Bill, 1968.

(10)  The Bthar and Uttar Pradesh (Alteration of Boundaries) Bill. '  :

(11)  The Central Laws (Extension to Jammu and Kashmir) Bill.

(12) The Pondicherry (Extension of Laws) Bill, 1968.

(13) The Civil Defence Bill, 1968.

(14)  The Rice-Milling Industry (Regulation) Amendment Bill,

(15) The Press and Registration of Books (Amencknent) Bill,

______(16)  The Ptiblic Premises (Eviction of Unauthorised Occupants)

f  potion for rWerence of Ae~ttU to a Joint Committee discuss?̂ 

Reaogdon by Shri Tashpal Singh re; disrapproval of the Gold (CoaÔ  

DlsciBsed togetbef with motion for rrfaence of the Patentŝ  

Committee and Statutcry Reaolutlon re; disapproval of the Indiar

fAmMdm#nr̂ OiHnJinrp..  1



Xhc Advocates (Amendment) Mil, 1968.

B.  PRIVATE MEMBERS’ BflfLLS

The Constitution (Amendment) Bill, 1968 (Amendment of article 145) 

by Shri Madhu Limaye. 

pj The Supreme Court (Additional Discretionary Powers) Bill, 1968 by 

Shri Madhu Limaye.

(3)  The Cantonments (Amendment) Bill, 1968 (Amendment of sections 13, 14

etc.) by Shri Madhu Limaye.

(4)  The Delimitation Commission (Amendment) Bill, 1968 (Insertion of new

section 9A) by Shri Madhu Limaye.

The Indian Penal Code (Amendment) Bill, 1968 (Omission of section 124A) 

by Shri George Fernandes.

(6)  The Indian Penal Code (Amendment) Bill, 1968 (Omission of sections 125, 

126 and 127) by Shri George Fernandes.

Committee - Evidence on Bill laid on the Table. :

The Constitution (Amendment) Bill, 1967 (Amendment of article 368) 

by Shri Nath Pai.

Committee - Extension of time foe the Presentation of the Reyyt :

The Delhi Rent Control (Amendment) Bill, 1964 (Amendment/ of sections

14, 23 etc.) by Shri M.P. Bhargava - time extended upto the last day of 

66th (Nov.-Dec., 1968) Session of Rajya Sabha - Motion adopted by 

Rajya Sabha.

Igort of Joint Committee presented :

The Cooititutloa (Amen<faieat) Bill, 1967 (Amendment of article 868) 

by Shri Natli Pai.

jyt Committee - Appointment of Membei :

Sbti Z.M. Kahandole appoioted to the Sefect Committee on the Indian 

Penal Code (Amendment) Bill. 1967, vice Shil Mall Mailyappa died.

!i}gt Committee - Extension of time foi the nesentttlon of Ifae Report:

The Indian Penal Code (Amendment) Bill, 1967, as pased by the 

Rajya Sabha • time extended upto die last day of die next tenlon.

5



(vil) Bill circulated for eliciting opinion thereon :

The All India Ayurvedic Medical Council Bill, 1967 by 

Shri A.T. / Saima.

(viii) Bill N̂ atlved :

The Constitution (Ammdmcnt) Bill. 1967 (Amendment of anlcleM| 
by Shri Era Sê yan. — — —

(ix) Bill wHfadrawn :

The Constitution (Amendment) Bill, 1968 (Amendment of aniclgTjj

*  .!£§)  Mailiu Llmaye.

(x) Bill under considqatlon ;

The . Treason BUI, 1967 by Shri Yashpal Singh.

4. CilU-ING ATTENTION - STATEMENTS MADE/ 
LAID REGARDING NOTICE? UNDER RULE 

197. ^

S. No. Subject
Name of Name of MiM

Member Date ofStatil

1 2 3 4  _

1* Reported massive supply of arms 

including lethal weapons by 

the USSR to Pakistan and die 

resulting danger to India's 

security.

ShiiD.N. Patodia Shrlmati Indit̂ 

22.7.199

2« Series of unseemly incidents that Shri Atal Bihail Shri Y. B.

took place on the 21st July, Vajpayee 23.7.19#

1968 in front of the Soviet 

Information Centre in Delhi in­

cluding tear-gassiî and lathi 

chaxge on peaceful demoosuators, 

manhandling of women and mis- 

bdiaviour with Presi ccrrespondents 

by the police.



rfwcome the negotiations held  Shri Rajendranath 

recently with the Ex-Rulers of  Barua.

Princely States on the question 

ef abolition of their privy purses 

and other privileges.

of a woman empbyee of Patna Shri Ramavatar 

Medical College Hospital and in-  Shastrl. 

juries to several persons in Patna 

tnd Ranchi due to lathi charge by 

the police in conn̂tion with the 

Strike by the non-gazetted Govern­

ment empbyees. 

limited cutting of tele-communication Shii G.G. 

tcivices between Shilbng and ̂ e  Swell,

rest of the country by saboteurs on

the night of the 24th July, 1968.

liported decision to appoint a Trade Shri Hem Barua 

Representative of Mysore in London.

Shri Y.B. Chavan.

24.7.1968

Shri Vidya Charan

Shukla.______

25.7.1968

Tilks held with the U.S. officials

in Delhi

Ctech'Soviet dispute and the 

efforts made by the Government 

of India in regard thereto.

lidgment of theSupreme Court on 

Punjab Appropriation Act etc. 

and the reaction of tiie Govern­

ment of India thereon.

Shri Yashpal Singh

Shri Kanwar Lai 

Gupta.

Shri Madhu Limaye.

Dr. Ram Subhag Singh.

29.7.1968

Shri Bali Ram Bhagat.

30.7.1968

Shri Bali Ram giagat.

31.7.1968

Iptlation made in United States  Shri Tridib 

Congreasional testimoî released  Chaudiuri. 

on the 18th July, 1968 in 

Washington that the University of 

California Sociobgy Research 

Ptoject in the Himalayan Border 

Regions of India is financed by the 

Defence Department of the U. S.

Government for collecting informa­

tion of Defence interest for the U.S.A.

•  U iT- vv;

Shrimati Indira Gandhi

1.8.1968

Shri Y. B. Chavan/

Shri P. Govinda Menon 

2.8.1968/

21.8.1968

Shri Bali Ram flhagat.

5.8.1968



12.

13.

11.  Serious discontent among the empbyees  Sfari S. M.

of Electilcity Itodcriakings in Ae Banerjee.

couiitry following theGovernmeit's 

decMon to unilaterally amend the in­

terim recommendations of the Wage 

Board.

Reported assassination of the underground  Shri Smmar 

Naga leader Shri Kaito Serna. Guha.

Chairman of Awami League Action Shri Rabi

Committee Maulavi Farooq’s pro» Ray

Pakistan speech at a public meet­

ing at Anantnag in J & K on the 

1st August, 1968.

14.  Repoited decision to wind up the Shri Prabhu

Indo Swiss Training Centre at Dayal

Chandigarh. Himatsingka.

15.  Reported administrative dispute Shri Yashpal

between the Central Government Singh,

and the Delhi Administration over 

the nomination of a Finance 

Member to the N,D Jkl̂ C.

Shri Jai Sukh Ula

6.8.1968

16. Pakistan’s refusal to allow Indian 

police men to enter the Indian 

Enclaves within iu territory.

Shri Surendra Pa]

7.8.1968

Shri Y. B. Chava

9.8.1968

Shri Ehagwat Jhij

1 2,8. iwl

Shri Vidyai 

13.8.19

Shri Surendra- Shri BaU RagJ 

nath 14.8.li

Dwivedy.

17. Reported carrying of Indian Pass- Shri Hem

port by some of the throe per- Barua.

sons responsible for hijacking 

an Israeli aircraft to Algiers.

18. Reported trespassing of East Shri Benoy

Pakistan Riflemen into Indian Krishna

territory at Samur Par, Daschowdhury.

Kailasahar Sub-Division in

Tripura and shifting of

boundary pillan by tfiem to

areas well Inside Indian

territory.

Shri Suren<t* 

Slnfjh^ 

20.8.1



5. DIVISIONS

Number of Divisions held is

6. FINANCIAL BUSINESS

A.  RAILWAY BUDGET

(i) Supplementary Demands for Grants (Railways)

Subject Presented on Discussed on  Voted on

entaiy Demands for 

I m respect of the Budget 

fivs)   ̂%8-69»

13.8.68 19.8.68 19.8.68

(ii) Demands for Excess Grants in respect of Railways

Subject Presented on Discussed on  Voted on

Mmds for Excess Grants in 

irt ol the Budget (Railways) 

1965̂66.

13.8.68 20.8.68 20.8.68

B.  GENERAL BUDGET 

(i) Supplementary Demands f<x Grants (General)

Sub] ect Presented on Discussed on Voted on

Hementary Demands for 

■* in respect of the Budget 

5̂ ) for 1968-69.

6.8.68 26.8.68 26.8.68
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(11) Demands for Excess Grants - Budget (General)

Subject Presented on Discussed on Voted «!
i

Demands for Excess Grants in 2 0.8 .6 8 26.8.68 26.8.«|
respect of the Budget (General)

for 1965-66.

C. BUDGET IN RESPECT DF STATE OF KHAR 

(1) Bihar Budget for 1968-69.

Subject Presented on General discussion 
on

•The Budget (Bihar) for 1968-69 9.8.68 24.8.68

26.8.68

(11) Demands for Grants (Bihar)

Subject Discussed on Voted on

•DemandfJfor Grants In respect of  24.8.68

the Budget (Bihar) for 1968-69. 26.8.68

26.8.68

D. BUDGET IN RESPECT OF STATE OF UTTAR PRADESH 

Supplementary Demands for Grants (Uttar Pradesh)

Subject Presented on Discussed on  Voted«•

Supplementary Demands for Grants 

In respect of the Budget (Uttar 

Pradesh) for 1968-69.

9.8.68 26.8.68

27.8.68

27.

D̂iscussed together.



11

half-AN HOUR DISCUSSIONS UNDER 
RULE 55.

^   Subject Name of Member Date

Indian tea in International Markets, Shrl Jyotlrmoy Bosu. 24.7.1968

 ̂ of Pakistani experts to Farakka Shri N.P.C. Naidu. 26.7.1968

F jtfiagesitCc

ip̂-flying of Pakistan jets on Indian 

itfTliory- _

Shrimati Tarkesfawari 29.7.1968

Slnha

âence of Tagore at Sahajadpur Shri Samar Guha 31.7.1968

L idxed by East Pakistan Government.

jgpiffrige paid by Food Corporation of Sbji Beni Shanker 2.8,1968

tsdlA Sharma.

r̂ficture of ScooteKo Shri S.C. Samanta 5,8,1968

inei for freedom fighters in West Bengal Shrimati Sucheta 

Kripalani.

7.8.1968

[|̂ly of TMCton; Chaudhari Randhir 9,8.1968

llifl C code and Equipment held by
Singh 

Shri Kanwar Lai Gupta 14,8.1968

ichi’ Industrial Complex Shri Surendranath 

Dwivedy

23.8.1968

jftci Fener's activities Shri Raghuvlr Singh 

Shastri

28,8.1968

1. DISCUSSIONS ON MATTERSOF URGENT PUBLIC
IMPORTANCE UNDERRULE 193

Subject Name of Member Date

fce by the Newspapos employees Shri S. M. Jodii 30.7.1968

li ptevailing in die steel plants of ifae Shri D. N. Patodia 13.8.1968

ttndmtan Steel limited «̂ich are 

•ttely to end up 1968-69 with a loss of 

k. 20 ciores and failure of the manage- 

to enforce discipline and improve 

. >**>our situation.

■**'»! of lease, by the West Bengal Govern- Shri Jyotlrmoy Bosu 27.8.1968

of Calcutta Electticity Supply

Corporation in contravention of the Industrial
JOlirV
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9̂ MEMBERS

(i) Oath  or affirmation :

SI
 ̂• Name  Constituency State

Language of 

oath/afflrma-   ̂

tion

1. Shiimati Ila Pal Choudhri Kiî agai 

Shri Dharoidhar Basumatary Kokrajhai

West

Bengal

Assam

Epglisfa(oath)

Epglish(oath) 22.

3.  Shri Bindheshwari Prasad  Madiipura 

Mandal

Bihar English   ̂ 2a 

(affirmation)

(ii) Resijirnatioii :

Name  State  Constituency
Date of 

resigna­

tion

Date of anoooi 

meet in the HI

Shrimttti Vijaya Lakshmi  Uttar  Phulpw 

Pandit Pradesh

8.7.68 2 2.7.68

(Hi) Leave granted :

S. No. Name of Member Period for which leave granted.

1. Rani LallU Rajya Laxmi

2. ShrlA.E.T. Barrow

3. Shri MurasoU Maran

4. Shrl Kamalnayan Bajaj

6. Mabaranl Vijayamala Rajaram 

Chbatrapati Bhonsale

6. Shrl Kantari Haider

7. Shrl N.C. Chanejcc

13.4.1968 to 3.5.1*

22.7.1968 to 14.8.1*

22.7.1968 to 30.8.1*

22. 7.1968 to 14.8.1'

16.4.1968 to 10.5.1*

and

22.7.1968 to u.a.i*

24.7.1968 to 26.8-**

22.7.1968 to 30.0.**
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10. (i) MOTIONS

Subject Under

rule
Merr ber

Date of 

discus­

sion

Decision of the 

House

342

191

342

regarding flood 

in the country.

p̂oval of the conduct 

iflbe Deputy Prime Minis 

1̂ *nd the Prime Minister 

 ̂ rcgaid to bjsiness con- 

r̂tloDs  the Son/Private 

l̂ eury of the Deputy 

lUnr Miir ster and Finance

|0ai5tej.

ffDtn made by the Prime 

tgBincr ip.gaiding entry of 

InnedFor'fi of U.S.S.R. 

Udionf cthê Powers of 

Hm;iv Pact into 

Cl«choslcvikiao

Uffiitrj m̂de by tiie Prime 

lUstfi I eg aiding a N.

••curiry Council resolution re­

ining to CzechosloKakia,

h«ion iTising out of unprece- S42 

drought conditions in 

liAra Piadesh and parts of 

•re and Madras,

Shri Arangil 

Sreediaran

Shri Madhu 

Limaye

12,8.58

ia.8 .6 8

Discussion not 

concluded

Negatived

Shri Ro D. 

Bhandare

22.8.68

342 Shri Surendranath 23.8. 68 

Dwivedy

Shri P. Venkata- 29.8.68 

subbaiah

191 Shri Kanwar Lai 

0upu.

of the GovernmcDt to 

the demands of tlie 

âl Gov eminent employees 

rding need-based minimum 

merger of D.A. wlih 

•yfot ubi&ation.

■ Comtnittee on Welfare of  191  Shri P. Govinda  30,8.68 

Fouled Castes and Scheduled  Menon

30.8.68  N̂atlved

Adopted as 

amended.
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(ii) Motions for modiflcaUoQ of sutuiory rules and regulations laid on

the Table :

SI. Brief Subject 
No.

Ubda

rule
Member

Discuision

Decisioi 

the Hoi«

1.  *Modiflc«tloa of Income-tax 

(Second Amoidment) Rules, 

1968

235 ShrlS.S. Kothari 20.8.68 Adopt«4|

amoi

2.  *Modification of Income-tax 

(Second Amendment) Rules, 

1968,

235 Shil Abdul Ghani 20.8.68 

Dar

Withcktv 

by leavî 

the Worn

(111) Motions Under Rule 388

Brief Subject
No.

Member Date on which 

motion̂-moved /  Deci 

brought before  of ill 

the House.  Hon

1. Suspension of the fint proviso  Shri Krishna  13.8. 68

to Rulcj 74 in application to  Ghandra Pant

the motion for reference of the 

Insurance (Amendment) Bill,

1968, to a Joint Committee of 

the Houses.

2, Suspension of Rule 338 in its  Shri Mohammad  28,8 .6 8 ^

application to the motion for  Yunus Saleem,

concunence in the recommenda­

tion of Rajya Sabha for reference 

of tiie Foreign Marriage Bill, 1963, 

to a Joint Committee, adopted by

Lok Sabha on the 13th August, 1968, ^

*DitciBsed toge&er.



11. OBITUARY REFERENCES

15

Particulars of Membership Date of 

Death

Date on which 

reference made

^ Mali Mariyappa, sitting Member of Lok 25,5.68 22,7.68

01 A. Nesamony. sitting Member of Lok 1.6 ,6 8 22.7.68

1̂.

^ Haiish Chandra Mathur, Member of the 12.6 .6 8 22.7.68

Qyi«tltuent Assembly of India, Second and

Lok Sabha.

 ̂K. M. Vallatharâ Member of the First Lok 30.7.68 31.7.68

latha. •

12. PAPERS LAID ON THE TABLE

(i) By Government 540

(ii) By Private Members Nil

13. PETITIONS

Presented by Members 3

14. QUESTIONS OF PRIVILEGE

Haxne of  Date on \Adch
Btlef Subject Member  iDotioQ moved/ Decision ofthe

discussed House

 ̂of privilege against the Deputy  Shrl Madhu  24.7.68  After die Deputy 

ŝter and Minister of Finance  Limaye Prime Minister made

%edly making state- a statement on the

 ̂the House on the 30th April, subjea, the Speaker

replying to debate on general withheld his consent

^ on the Finance BilL to ̂ e raising of the

question of privilegê



IS

15. QUESTIONS ANSWERED

(i) Staned

(II) Unstaired

(III) Short Notice

801

6899

16

16. RESOLUTIONS

(1) Statitory Retolutiom

SI.

No.
Subject

Article of 

Constitution
Member Date of 

discussion

DecbM

How

1.

♦2.

-3.

4,

5.

%6.

Approval of the Pro­

clamation issued by 

the President in rela­

tion to State of Bihar.

'DIsapptoval of die Gold 

(Control) Otdinance,l968

356

123

123Disapproval of the Indian 

Patents and Designs 

(Amendment) Ordinance,

1968.

Approval of the continu-  356 

ance in force of the Proclamation 

in relation to the State of 

Unar Pradedi.

Approval of the continu-  356 

ance in force of die Proclamation 

In relation to the State of 

West Bengal.

Approval of the Procla-  356 

mation issued by the Presi­

dent in relation to State of 

Punjab.

Shri Vldya Charan  25.7.68 Adopui 

Shukla

Shri Yashpal 

Singh

29.7.68  Withital 

leave oil

HOUM

Shrl N. Dandekar 9.8.68  Negiit̂

12.8.68 
13,8.68

Shri Vidya Charan 27.8 .6 8  Adopi*

Shukla

-do-  27.8.68  Adof*̂

28,8.68

- do - 29.8.68 AdoM

*Diŝussed together with motion for reference of the Gold (Control) ail, 196® **' 

Committeê

**Discutsed togedief widi (1) Indian Patems and Designs (Amendment) Bill,

. Patenu Bill, 1967 - mation for reference to a Joint Committee;  ^

(̂Dtscined together widi the Puniab Sute Legislature (Delegation of Powss)
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(ii)
Private Members' Resolutions

Memb« Date of 

Discussion

Decision of the 

House

 ̂ in civil and MiUtary 

pjpjitmeits.

fbofityfor rural housing

Smt. Taikeshwaii 

Slnha.

Shil Surendra Kumar 

Tapuriahl̂oprafnt in ihe Plans

in Czechoilovakia Shri Surendranath 

 ̂liberalise and democtatlse  Dwlvedy.

 ̂political life.

of anomalous status of Shri Atal Bihari 

jiomu and Kashmir and to  Vajpayee, 

yng the State at par widi 

0tiCt Indian States.

3.5.68

(4i tb Session)

2.8.68 
2.8.68
14.8.68

14.8.68

30.8.68

30.8.68

Withdiawn by 

leave of the 

House. 

Negatived

Adopted.

Discussion not 

concluded.

17. STATEMENTS BY MINISTERS

Subject
Name of 

Minister
Date

2 3 4

Conecting the answer given on the 10th 

MAy» 1968 to Unstarred Question No. 10384 

regarding Andaman and Nicobar Islands.

Shri K.S. Ramaswamy 26.7.68

Mme Minister’s visits to Singapore, Aus- 

cr*lia, New Zealand and Malaysia,

Shrimati Indira Gandhi 26.7.68

Government business for the week com­ Dr. Ram Subbag 26.7.68

mencing the 29th July, 1968. Singh

telkc by the Newspaper employees Shri Jai Soldi U1 29.7.68

Oovenunott business for the week Dr. RamSubbag 2.8.68

n̂mencing die 5th Aqgusi, 1968. Singh

®̂chln Shipyard. Dr. W.K.R.V. Rao 7.8.68

Catecting the reply given on the 23rd 

1968 to Unstaned Question No. 

f̂rêrardinff Gramin Tel Sanĵ in Delhi.

shri Dineib Singh 9.8.68

wo» laid on die TaUe.
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8. File in a Coach of train No. 2 FTD 

passoiger between Maripat Dadri 

stations of Northern Railway on the 

7tii August̂ 1968.

Cccrecting the answer given on the 26th 

July, 1968 to a supplementary by Shri 

D. N, Patodia on Starred Question No. 

124 regarding *Cut Price' business in 

Airlina tickets.

ShriC.M. Poonacha  9.8.|

Dr. Karan Slnĝ  9.8.|

10.  Government business for the week 

commencing tiie 12th August, 1968.

11.  Government business for the week 

commencing the 19th August, 1968.

• 12.  Correcting the reply given on the 7tii

August, 1968 to Unstarred Question No. 

3117 concerning article in "Observer” 

regarding Naga Rebellion.

13.  Events cunently taking place in 

Czechoslovakia.

14.  Certain change in the order of 

Government business for the 23rd 

August, 1968.

15.  Government business for the week 

commencipg the 26thAugust, 1968

•16.  Correcting the replies given to Un- 

staned Question No. 2568 on the 5th 

August, 1968 regarding Family Planning 

Rules for Government Servants.

17.  Correcting the replies given to Unstaned 

Question No.WB on the 14th December

1967 and Unstarred Question No. 2519 on 

the 4th March, 1968, r̂arding Income- 

tax Payen in Andaman and Îcobar 

Islands.

Dr. Ram Subhag Singh  9.8J

Dr. Ram Subhag Singh 14.8.i

Shri BaH Ram Bhagat  21.8.l|

Shrimati Indira Gandhi 21.8J

Dr. Ram Subhag Singh 23.B.i

Dr. Ram Subhag Singh 24.8.̂

Dr. S. Chandrasekhar 26.8.

Shri Krishna Chandra  26J. 

>.Pant

* Statements were laid on the Table.



IP

n̂p certain factual errors In the 

laid on the Table on the 19th 

1968, in answer to Starred 

N o -539 regaidingM.ps. visits

jllioaii

r-iiigtinR the reply given to Unstarred 

l̂on No. 1036 on the 26th July, 1968 

renewal of licences of 

jĵ ercial Pilots.

jp̂«cting the answers given on the 7th 

k/giti, 196S to certain supplementaries 

LfurredQuestion No. 361 regarding 

^ nf spare aero-epRines.

Shri Morarji R. Desai  29.8.68

Dr. Karan Singh  30.8.68

Shri M. R. Krishna  30.8.68

18, STATEMENTS UNDER DIRECTION 115

Subjfcct
Member who 

raised the 

matta

Minister

who

replied

Date

•i*ln information given by the 

ttolJtw of State for Home Affairs 

llbc House on the 25th July, 1968 

Imi death of a woman employee 

f Pttna Medical Collie Hospital 

Id incidents connected with strike 

J Bon-gazetted Bihar Govetnment 

iployees.

Shri Oiogendra 

Jha

Shri Vidya

Charan

Shukla

7.8.68

klo information glvco fay die 

INy Minister of External ASafn 

7th Attgutf, 1968 In answer 

iaiflementaries on Staned 

■■■tion No. 362 regarding certain 

Ucles puUidiied In ibe ‘'Observer' 

^ Nagaland.

Shti Kanwat Lai 

Gîta

Sbii Sarendta 28.8.68 

PalSin̂

'■** vere laid on the Table.
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19. PERSONAL EXPLANATIONS UNDER RULE 357
SI.

No.
Subject Minister/Member 

who made the 

pmonal exfd̂kaalian

Date

1.

3.

5.

6.

Certain remarks made by Shii Abdul Ghanl 

Dai on the 31st July» 1968 while asking a 

Supplementary Question on Starred Questjbn 

No. 214.

Certain remar̂ relating to Shri Dinesh Singh 

made by Shri Atal Bihari Vajpayee in the 

House during tiie discussion on the Motion re­

garding the disapproval of the conduct of the 

Deputy Prime Minister and Prime Minister.

Certain remarks relating to Shri K. V. Raghu- 

natha Reddy made by Shri Atal Bihari Vajpayee 

in the House during the discussion on the 

Motion regarding the disapproval of the con­

duct of the Dq>uty Prime Minister and Prime 

Minister,

Shri Abdul Gani Dar.

Shri Dinesh Sin̂

Shri K.V. Raghunatha 

Reddy.
Ill

Shri Morarji R. Desai  My

Shri J.B. Kripalani.

Shri Jyotirmoy Bosu  2'

4.  A letter referred to by Shri Madhu Limaye in 

the House on the 19ch August, 1968.

Certain statement made by Shri J. B.

Kripalani in the House on the 19th 

August, 1968̂

Certain statemenu about Shri Jyotirmoy 

Bosu made by Dr. Ram Subhag Singh in the 

House on the 20th August, 1968 during 

supplementaries on Shcrt Notice Question No.

7 regarding allotment of Accommodation to 

M.P5.

7.  Certain remarks made by Dr. Ranen Sen about 

Dr. Rnm Subhag Singh in die House on the 

20th August, 1968 during Supplementaries on 

Short Notice Question No. 7 regarding allot­

ment of Accommodation to M. Ps.

8.  Certain remarks made by Shri Jyotirmoy Bosu  Shri Jyotirmoy Bosu 

about Dr. Ram Subhag Singh in the House on 

die 20th August, 1968 during supplementaries 

on Short Notice Question No. 7 regarding 

allotment of Acconunodation to M. Ps.

Dr. Ranen Sen
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20. MATTERS UNDER RULE 377

Subject
Member who 

raised the 

matter

Minister who 

made the 

statement

Date

Shri Madhu 

Limaye

statement by the Deputy 

Minister in the Congress 

l̂Umentary Party Executive

about the Companies U:-. j., ' 

ĵendment) MU relatiî to contributions 

 ̂Companies to poUtical paitt«.

flUve of the Government's policy  Shii Nath Pal

tfc-i-vis the aggression by the 

C.S.S.R. and some other Powers of 

Vanaw Pact against Czechoslovakia 

« evidenced by the resignation of 

Ibrl Asoka Mehta from the Council of 

Ministers.

Ivladiu Limaye's motion relating to  Shri Madhu Limaye 

■Mements made on behalf of the 

C«ve:nment in the affidavit filed before 

tte Delhi High Court in a writ petition on 

Implementation of the Kutch Award.

iMke by the Newspaper employees.  Shri S.M. Banerjee

Shri Morarji 

R. Desai.

2.8.68

23.8.68

29.8.68

30.8.68

••organisation of Assam. ShriG.G. Swell ShriY.B, 30.8.68 

Chavan

!  21. ANNOUNCEMENT BY SPEAKER

k Subject Date

Isiet raised by Shil Yadipal Singh r̂arding 

*tt(ltawal of his r* Resolndoa moved by him on 

•» 29th July, 1968,

1.8 .6 8




